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M S. LABH CONSTRUCTI ON& NDUSTRI ES LTD&ORS Petitioner (s)
VERSUS

BANK OF RAJASTHAN LTD. Respondent (s)
( Wth Appln(s). for stay )

Date : 10/01/2002 This Petition was called on for hearing today.
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UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ L......l.......T.......T.......T.......T.......T.......J
SP2
Learned counsel for the petitioners request a
short adjournnment for filing rejoinder.
List after three weeks.
. SP1

Hemal at ha (HK Bhati a)
Court Master



